RAJASTHAN HIGH COURT, JODHPUR -

ORDER

No.Estt.(RJS)/ 51 12010 s o Date: 3¢ ¢-)0

Consequent upon the revision of’ Pay and Payv Scales by the Principal
Secretary to the Government ol Rajasthan, Law & [.egal Aftairs Department,
Jaipur vide Order/Notification No. No.I>.26(12)Nyay/2009 dated 03.05.2010,
present Pay and Pay Scales of Rajasthan Judicial Service Officers (Entry
Level) i.e. Rs.9000-250-10750-300-131350-330-14550 has now been revised as
Rs.27700-770-33090-920-40450-1080-44770.

Therefore, in view of abovementioned revision of Pay, Rajasthan
Judicial Serwce Officers who have been appointed after 1.2006 by
various Government Orders viz. (1) No.F.19(1Jud./2001 a1 EH I[]f.’. 2008, (2)
No.F.19(1)Nyay/2005 Part dt. 05.02.2008. (3) No.F.19(1)Nyay/2005 Part dt.
05.03.2008 and (4) No.F.19(1)Jud./2005/Pt, dt.31.12.2009, are hereby fixed at
Rs.27700/- from the date of joining in the Pay Scale of Rs.
' 2??&@-??0-33{}9{}92{!_4{]45[]: 1080-44770Q :-
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4 |DHEERAJSHARMA : : 10.03.08
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CH{ID)-IM, DHOLPLR : .
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|L~.AHDEL1’ AMAND _ 10:03.08
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10 | DR, MANQJ JOSIN : . 10.03.08
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; CIID)-IM. REVDAR (SIROII) :
2 {SANTOSH AGRAWAL 10.03.08
| CIID)-IM. TODABHIM (KARALILL _
~ INEERAJ BI{AMU : : " 0308
_ j.ﬂ.cmm JM NOA (NORTH). KOTA _
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17. 'SMT. RIDDHIMA CHOUDHARY 10.03.08.
_ACIUD)-IM NO.2. BEAWAR (AJMER) !I A
. 18, 'AMIT KUMAR 10.03.08
i ,ACJ(JD)}-JM NO.i. DHOLPUR .
i 19 | ISATYA PRAHA*}H RDH 10.03.08
: CJ{JD} M. SOIAT(PALLy - - .~ ‘
Jatk 'MAHENDRA KUMAR AGRAWAL 10.03.08
) __ACJ(JD)-IM NO.2. DHOLPUR | :
i 21, i SUNIL ICUT;EI& OIHA 1R 10.03.08
| |E'E'Pl’ff_ G (BHARATPUR) | 0
| }Ms BEENA GUPTA ' 10.03.08
r ICJ(ID)-IM, WEIR (BHARATPUR) e i
! | YASHWANT BITARDWAJ 10.03.08
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? _ KULDEEP'SHARMA - 110.03.08
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- | ACI(JD)- JM NO.2 (NORTH). KOTA _2%"[}3 08
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‘ 1{:1(1::-1 -JM. PRATAPGARH . 10.03.08 : i
33 'nm*amu SHARMA : 10.03.08
. |Resigned vide Govt.
: Order No.F. IQ(SJNyayﬂ}B _
[ dt03.07.09 . i
| |SMT SONALI pmumm‘tmﬂmn - 10.03 ﬂ'g T [
a SPL.UM (NI ACT CASES) COURTINO.2, JODHPUR . | =~ B
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Lo '.ACJLID} IM, BARAN ;10*0.3'{}3 |
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s __'___;EJUE:_!_J}“[{”*w"'J‘iIIH UDALFUR | 10.03.08 i
! |KUM. AMBIKA SON| £E REXn TP !
| ICIUD)-IMm, FHHHQHHM‘AH[TﬁHG;\NAGAR} 10.03.08 |
|39 'KUM. POONAM SHARMA | . i g e
] _ICIUD)-IMIAIPUR DIST RIG1 ) '10.03.08 _
| 40. ARVIND KUMAR JANGID | i ] H} 03.08 |
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4]. |MS. GIRUA BHARDWAJ | _' 10.03:08
. |ACIUD)IM, KARAULI A ;
472 [JAIPAL JANI | ' i) |
77 |ACIJD)-JM, BARMER - T ID EI3 GE
43, |RAJESH MEENA : -,- 1.;. 03. gg
ACJ(ID)-JM NO. | (NORTH), KOTA .
44  |SMT. DAMAYANTI PUROHIT -
. ACI(JD)-JM NO.2, PALI 1{} 03.08
'45. |SURENDRA CHOUDHARY = 1{}. _
____{SPL.JM (NI ACT CASES) COURT, BHILWARA | {h fJB
- 46. |MS. GEETA CHOUDHARY i S l0s e,
. |CIUD)-IM, JALORE ' _ ' et
: 15 R 7 1.
47. |MS.PALLAVI SHARMA : -
- |SPLJM (NI ACT CASES) CQURT, KOTA (002:08
48, |LAXMAN RAM BISHNOI T 10.03.08
CJ(D)-JM, SURATGARH (GANGANAGAR) ' I[},{};.,{]g
cmm e i .__| = o e 1
49 |ARUN GODARA
_|SPLJM (NI ACT CASES) COURT, BIKANER IE! []3 {]g
“50). || MAHENDER PRATAP BENIWAL . . :H] 0308
CIID)-IM, r\ﬂGUPGﬂHH {':J.!"ILN{..I.I"#""-;\{J."'LH]
' . MAHEHDER. SINGH A e o AT
. _SL : 51t.'ll.tilu.'l:]'éi'. ,
‘Resigned vide Govt.
.Order No. F.19(44)Nyay/ .
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68, |RAJKUMAR CHOUHAN 10.03.08 A
! ACJ(ID)-JM NO.2 (SOUTH). UDAIPUR : : |
69 | DHARM RAJMEENA 10.03.08
| CI(ID)-JM, SANCANER UAIPUR DPSTRI-ET] -
70. || POORAN SINGH : 10.03.08
{ACI(ID)-IM NOM, JAIPUR CILY... {e oty
| 91 |KISHOR KUMAR TALEPA 10.03.08
g /|CIID)-IM, RAMGANIMANDIL (KOTA)
ir 7. EETJEHDRJ& RAWAT s L]ﬂ.ﬂj.ﬂﬂ .
| . |ACJUD)-JM NO.1.JAIPUR CITY 2 3 foes
Ir- 73 iI::EM SINGH DHANWAL 110.03.08 i ]
| | (JD)-IM NO.I, GANGANAGAR B
i 74..|KUM.INDIRA BANERA - . 110.03.08 ;
! ACJUJD)-IM NO.2, GANGANAGAR )
| ©75. |MS.ANITA SINDAL . 10.03.08
ACJ(JD)-IM NO.5, JODHPUR S
76. |MAHAWEER MAHAWAR 10.03.08
_ | CJ(ID)-JM, HINDAUN (KARAULI) ; iy
77 |MS. RASHMI ARYA : 10.03.08
o CUD)IM, AJMER DISTRICT - S T
78 1I{MF-HHIM SINCILIATAY 10.03.08
TACIIDYIM NO.L BUND s
79 |[MANOI MEENA 10.03.08
I 7 [lacigp)-IM NoO. 0.5. JAIPUR DISTRICT | -
| Ro. INAVEEN MEENA ' 10.03.08
| l CJ(JD)-JM, BAYANA (BHARATPUR).
: 1 SUMARATH L..I'lu.L MELENA 10, D3 08
| |ICIUD)IM. BARAN |
' Hl. |MS SARQ) m!;ulm -lﬂ.US.DE' :
LACHID)- JM NO, T8, ,I.r‘l.IE"LJR L IT"rr : 4
83. 1 HEMRAJ MIO308 5 -0 g,
|7 |/ CIUD)IM, CHITTORGARH A . :
84. || MS. RITU MEENA - 10.03.08
- | ACJ(JD)-JM NO.4 (SOUTH). KOTA i
85. || BHARAT BHUSHAN SHARMA lD'.D3.ﬂE
i | ACJUD)-IM NO.L HINDAUN (KARAULD) . . . -
i ' L R e T eyt a i B e e e e i e e ]
86, [ILILADHAR SWAMI _ 10.03.08
1 [|CJUD)-IM. JODHPUR CITY ' }
i 87 ||[RaKESH RAMAWAT 16.01.10 .
| * || UNDER TRAINING AT RAJASTHAN STATE -'
[ !Junft_tl_ﬂl_,acm:rr-.h-w. JODIPUR - i -

| ; : i
Remaf]gs el i Arueals of salary due o fixation in the revised new Pay and
N . Pay Scale of the gificer w.e.f. the date of joining in RJS snall

.br: paid in cash. | ! ¥ N | i
-2 P’u}f in new (re usﬁd) Pay and Fa}r Scale has been fixed ‘s
: -above in accordante with the provisions/instructions contained
' in"Order | No.F .Eq{IZ]Nyanyﬂl}Q dated 03.05.2010 issued by ‘.
| - .the Sceretary 1o the Government of Rajasthan, Law & Legal .
- | oo Affairs Depanmeql Jaipur. This Order bears concurrence of !
5 the Finance Deparmment i.e.
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03.05,2010.

I.D. No.101001592 dated



3. An undertaking has been obtained from the officer to refund
overpayment, il any which may subsequently be found due to

final decision o' Hon'ble Supreme Cnumm
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